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12.40 hrs,
PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER ALL INDIA
Services Acrt, 1951,

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
1 beg to lay on the Table a copy each
of the following Notifications under
sub-section (2) of section 3 of the All
India Services Act, 1951: —

(i) (a) The Indian Administrative
Service (Cadre) Amendment
Rules 1963 published in Noti-
fication Np. G.S.R. 3 dated the
4th January, 1964
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(b) The Indian Police Service
(Cadre) Amendment Rules,
1963 published in Notification
No. G.SR. 4 dated the 4th
January, 1964

[Placed in Library. See No.
2322/64.)
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(ii) A copy of the Defence of India
(Amendment) Rules, 1964,
published in Notification No.
G.5.R. 135, dated the 21st Jan-
uary, 1964, as corrected by
Notification No, G.S.R. 185,
dated the 8th February, 1964,
under section 41 of the Def-
ence of India Act, 1962

[Placed in Library. See No. LT-
2323 /64.]

CERTIFIED ACCOUNTS OF INDIAN INSTI-
TUTE oF TecHNOLOGY, KANPUR

The Deputy Minister in the Minis-
try of Eduacation (Dr. M. M, Das): 1
beg to lay on the Table a copy of
the Certified Accounts of the Indian
Institute of Technology, Kanpur, for
the year 1962-83 along with the Audit
Report thereon under sub-section (4)
of section 23 of the Institutes of Tech-
nology Act, 1961.

[Placed in Library. See No, LT-
2324/64.]

ANNUAL ReporRT oF THE UNIVERSITY
GrANTs COMMISSION FOR THE YEAR
1962-83.

The Deputy Minister in the Minis-
try of Edncation (Shri Bhakt Dar-
shan): I beg to lay on the Table a
copy of the Annual Report of the Uni-
versity Grants Commission for the
year 1962-63, under section 18 of the
University Grants Commission Act,
1956.

[Placed in Library. See No,
2325 /64.] .
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